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continuation of the agita-

Vijay Mech besides Ghosh.

claimed that he is not affili-

vice, (PTH

attacked students and faculty members inside. (PTD)

Jamia likely to move court for FIR agamst police

Hundreds of students gherao VC office, demand action

NEW DELHI: Jamia Millia
[stamia VC Najma Akhtar on
Monday said the varsity
administration will “explore
the possibility”™ of moving
court for registration of an
FIR against “paolice brutali-
ty™ on the campus after hun-
dreds of angry students
gheraved her office de-
manding action against the
Delhi Police.

The vice chancellor said
the National Human Rights
Commission has already
begln an inquiry into the
December 15 police action
and an NHRC team has vis-

ited the university and an-
other will visit on Tuesday

to record the statements of

the “victims".

Akhtar’s assurance came
in the evening alter stu-
dents broke the lock on the
main gate, barged into the
office premises and raised
slogans againsi her, de-
manding that an FIR be reg-
istered against the police by
January 16. Akhtar twice
tried to pacify the students
during the day but they re-
lused to relent, She also said
she does not want a dead-
line to file the FIR againsi

police as she will follow the
procedure. The students
said 1" police are not ready
to register an FIR, they are
ready to march nll a cogni-
zance of their complaint is
taken.

They also demanded that
the VC held a press conler-
ence after an FIR is regis-
tered against the police and
ensure safery of students
on the campus and issue a
statement in this regard.

An independent SIT
probe of the police action
should be dene and no ne-
tion should be taken by the

administration against stu-
dents and the FIR filed
against students be with-
drawn, they added.

When the VC came oul
to talk to students for the
second fime in the evening,
she agreed 1o accept their
demands but refused 1o give
it in writing.

On December 13, as vie-
lence over the Citizenship
Amendment Act flared up,
police personnel entered the
campus and cracked down
on students. According to
students, police personnel
laid seige 1o the campus and
those injured were not eyen
allowed 1o get medical atten-
tion. (PTI)

Jumia Milia Islamia University students protest
against their Vice Chancellor (VC) Najma Akhtar,
in New Delhi on Monday. (PT])




